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MOST URGENT
OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
- EST DISTRICT, T1S HAZARI COURTS, DELHL. ~ +
DbHC— 20 BEL 0 7 AOR LULE
No. /Genl./Circulation/West/THC/2026 Dated, Delhi the

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl. Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 reccived from Hon'ble High Court of Delhi.

Forwarded copy of lctter No. 16156-16226/R.R (Civil)/South/Saket/2026 dated 15.04.2026 along with its
enclosure i.e. Annexure ‘A’ (Record of 101 Execution Petitions for the year 2010 & 2011 are identified by Record
Room (Civil), South District during the period w.e.f. 01.04.2026 to 10.04.2026 for weeding out) bearing Diary no. 4885
dated 20.04.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge — 04/ Ld.
Officer-In-Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request te send the
information related to the pendency of Appeal/Revision/Case/Petition/Matter, if any, of the Cases mentioned in
the Annexure 'A' (Record of 101 Execution Petitions for the year 2010 & 2011 are identified by Record Room
(Civil), South District during the period w.e.f. 01,04.2026 to 10,04,2026 for weeding out) be sent to Record Room
Scssions, South District through Official E-Mail ID : rreivil-st@dde.nie.in within 15 days. If the reply not
received in the stipulated time, it will be presumed that there is no Appeal/Revision/Casc/Petition/Matter pending
of the Cascs as mentioned in the Annexure 'A' (Record of 101 Execution Petitions for the year 2010 & 2011 are
identified by Record Room (Civil), South District during the period w.e.f. 01.04.2026 to 10.04.2026 for weeding

out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary
action.

2. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi.

Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

(%]

7" The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the
Website of West District.

5. PS.tothe Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

Mumar)

(H
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.

)6IS6— 16224
No. _ R.R (Civil)/South/Saket/2026 Dated:_ )5y J2g
To,

The Ld. Principal District & Sessions Judges,

South-East District/ New Delhi District PHC/ Rouse Avenue Courts/

Central THC/ West THC/ North-West Rohini/ North Rohini/ East KKD/North-East KKD/
Shahadra KKDf South-West Districts Dwarka New Delhi,

Sub.: Compliance of direction dated 09.01.2017 of Hon’ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Dethi Vs Tariff Singh),
Refi:- Letter/Endst No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Si/Madam,

This is to apprise you that the records of 101 execution petitions for the year 2010 &
2011 in Record Room (Civil), South Districet, has been identified during the peried we.f. 01.04.2026 to
10.04.2026, which have to be weeded out. A list of these files is annexed as Annexure *A’,

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id Le. preivil-st@dde.nicin within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

[t is further submitted that in case no reply is received within the stipulated period of 15
days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure *A’is pending,

This issues with the prior approval of the Ld, Principal District & Sessions Judge, South

District, Saket Courts, New Delhi.
Yours fajthfully,
LY
@»%‘«\

Thanking you.
(Dr. SaurabhKulshrestha)
District Judge-04/Officer In-Charge,
Record Rooms, South District,
Saket Court Complex, New Delhi

Encl. : Annexure-'A’,
Copy forwarded for information to :-

1. The PS 1o the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.
Copy to Branch In-Charge of R & I Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A" on the Layers platform of South District and
also to circulate it on the official e-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi,

boes



EXECUTION : CIVIL 2011 (MONTH: JULY & AUGUST, 2011)

Avnexure A

L}

oh: - CASE
NO GOSHWARANOS. ~CASENO. CASE PETITIONER RESPONDENT
s. -
| M/S MAHINDRA & MAHINDRA
!} 1zexecmizonn - EX4A1 201 FIN. INDIA LTD. SAMEER GaNR
'MATRIX CELLULAR SERVICES MJH INFRASTRUCTURE |
2 isExecvilzonn | SX2U0 2010 PVT. LTD. | PVT. LTD.
‘ . M/S MAHINDRA & MAHINDRA |
3 sgexeoviLaon | EXOSAL 201 FIN, INDIA LT, © VINOD KUMAR & ANR,
| MATRIX CELLULAR SERVICES
4 yrexecviooy | EXZ¥10 | 2010 g SUBASHISH MOULICK
_ ' 10 | MATRIX CELLULAR SERVICES
5 | teskecvioon | EX2510 | 2010 [ oy RAJESH KUMAR SINGH
e o S S % ECRM TelrE - IMATRIXCER LAR SERVICES] -
6 | lomxecyigon | EX2410 | 2010 BVT. LD, AMITKUMAR .
! - ) y L~ M/S BBC WORLD (I) P.
7 goexeavibzon | EX3UIL 2011 } SHRAVAN KUMAR YADAY D, |
1 AL G — v -3 - S By . TS ETRRAR - -MIS:STERLING:HOLIDAY {
8| v Ereainsoio | “EXSH0 - F20to PRRAENNA =Byt i
s 1T _ - _ ‘ M/S SHAHNAZ HUSSAIN
9| oexecviLoonn | EX47AL | 2011 | RAVINDER KUMAR BaksHI | M5 SHAHNAZ HUSSAIN |
‘r MATRIX CELLULAR SERVICES .
10| syexeaviaon | EX49ML | 201 Sy NEM CHAND JAIN
'11| 24EXECVIL2011 | EX67/11 | 2011 RAJ KARNI KAPOOR GEORGE GOMES |
; - MIS SHRUTI
12 Exsy1l | 2011, WS UNITEDBIOTECHPVT. | pjspmacEUTICALS &
SEXECVIL2011 | . o ANR.
| 13| 76.EXE-CVIL2011 | EX26/10 | 2010 M/S FIITIEE LTD. NITIN MISHRA
| 14 | 26A-EXE-CIVIL-2011 | EX27/10 | 2010 MIS FNTJEE LTD. SACHIN TANDON
|15, 27-EXECVIL-2011 | EX18/11 | 2011 | NEENA CHOPRA JASBIR SINGH
|16 | 28-EXE-CIVIL2011 | EX 1770 | 2010 | M/S TRUE LINK FINANCE LTD. RAVI & ANR

boOD DECISION
(DDIMM/YY) TYPE
- DISMISSED IN
29.07.11 DEFAULT
- DISMISSED IN
22.07.11 DEFAULT
. DISMISSED IN °
29.07.11 | DEFAULT
| DISMISSED IN -
122.07.11 |  DEFAULT |
DISMISSEDN
22.07.11 | - DEEAULT |
g DISMISSEDIN *
: .22,07.30 | UDEEAULT_ :
DISMISSED IN !
22.07.11 | DEFAULT |
0807.41° is SA'I']SFIED !
T )
08.07.11 | ‘SATISFIED
08.07.11 | T.&.ISSUED !
08.07.11 paw |
08.07.11 | T.C.ISSUED
08.07.11 | T.C.ISSUED
08.07.11 | T.C.ISSUED
08.07.11 | SATISFIED
22.07.11 : SATISFIED

)

<

b



2011

M/S HERO MINDMINE

SHEKHAWATI

Y 29Execvizonn  BXSEML INSTITUTE LTD. _ENGINEERING COLLEGE ~ 150711 T.C.ISSUED
18 30-EXE-CIVIL-2011 = EX45/10 | 2010 M/S TRUE LINK FINANCE LTD. KALYANI BISWAS & ANR 040711  SATISEIED
(19 SLEXECIVIL2011 , EX74/110 ' 2010  M/SGOLIFINANCELTD.  SUNDERSINGH&ANR. 150711  SATISFIED
20 32EXECIVIL2011 | EX19/11 L 2011  MAGMAFINCORPLTD.  SANJAY KUMAR & ANR. 220741  SATISFIED
| | AMARDEEP SINGH YADAV
21 g e cviaony | EX4610 12010 WIS GOLI FINANCE LTD. Bk 200711 SATISFIED
. r : JAYANTH PAUL ‘
2 gspxpovizon | EXS410 (2010 WISFITIEELTD.  popeprsongang, - 290741 TC.ISSUED
(28 36EXECVIL-2011 | DR292M10 | 2010 ,  _MOMD.IQBAL ~ [RAVINDERKUMARMALIK' 150711 ~  DAW
24 16EXECIVIL-2011 | EX32/11 | 2011 |BABU LAL RAJENDER KUMAR | __[TS WORKMEN 260811 | SATISFIED
25 IT-EXECIVIL-2011 | EX6o/o | 2010 MS SUNDARAMFINANCE © cliANDERPAL & ORS. | 10.08.11 | D'SD"{_;::SASUELDT'N
26 | I9EXE-CIVIL-2012 | EXG3/i0 | 2010 SANJEEV GOEL ~ LIYAKAT ALI 12,08.11 DNP.
27| 20:EXECViLZ01 | EXTH {7011 | MISKOTAK “ﬂ?g‘NDRA BANK | vANISH CHANDRA JFA | 26.08.11 | SATISFIED
28 [~2IEXECIVI=2011 | EXI5/10 {2010 [WiS TRUE OINKFINANCELTD. | RATESHKUMAR: &ANR. | 120811 | SATISFIED
| 29 | 22-EXE-CIVIL-2011 | EX23/10 | 2010 |KOTAK MAHINDRA BANK LTD.] ___ JATIN CHAWLA 190841 | DAW
80| 23.EXE-GIVIL-2011 | EX:A4/10 {2010 | IDMALABORATORIES-LTD: [MSSOMI DET%E BUILDERS| 190841 1  --pip - -
31| 24EXECVIL-2011 | EX53/10 | 2010 | M/SGOLIFINANCELTD. | VIKRAMTOKAS &ANR. | 12.08.11 | SATISEIED
32| 25EXECIVIL2011 | EX73/0 | 2010 |M/SB.LA. CHIT FUND P, LTD, | RATKUMAR BHATIA L 120811 SATISFIED
. sng | s e caae sy e g
' THE ROYAL BANK OF |
33| 26EXECIVIL-2011 | EX03M0 | 2010 eyt AVIARSINGH 05.08.11 o
|34 27ExECVIL2011 | Exo4it0 *| 2010 | THEROYAL BANKOF RAKESHKUMAR | 05.08.11 J DID
a5 | 28ExECVIL-2011 | EX360 | 2010 | WIS GOLI FINANCE LTD. DILIP&ANR. | 050811 |  DAW
36 | 29-EXECIVIL-2011 | EX®74H0 | 2010 |  MIS GOLIFINANGE LTD, LALARAM&ANR | 050811 | saTisFiED.
37 | B0EXE-CVIL-2011_| EX43/10 | 2010 | _ M/S GOLI FINANCE LTD. | PAPPU KUMAR & ANR. ; 0508.11 | SATISFIED
' i
38 | ILEXECVIL2011 | EX5110 | 2010 | MIS TATA MITORSFINANEE ) DALBIR SINGHDORBA | 03.08.11 E DID

e



39 .

32-EXE-CIVIL-2011

EX 35/10

2010 -

M/S TRUE LINK FINANCE LTD. -

AMINA & ANR. 26.08.11 SATISFIED
40 B3-EXE-CIVIL-2011 = EX43/11 . 2011  MSKOTAK VATINDRABANK — sHANKAR THAPA 26.08.11 DAW
41 34EXE-CIVIL-2011 | EXS6A1 2011 E MADHU CHOPRA : J. K. JAIN 30.08.11 SETTLED
EXECUTION CiVIL, 2010
42 | 01-EXE-CIVIL-2010 DR 208/09 | 2008 R. S. SHARMA R. P. BAJAJ 30/04/10 ALLOWED
" M/S MAHINDRA & MAHINDRA FIN
02-EXE-CIVIL-2010 EX86/10 | 2010 SER LTD. UMA SHANKAR 04/05/10 DID
4 M/S MAHINDRA & MAHINDRA FIN
03-EXE-CIVIl-2010 EX85/10 | 2010 _SERLTD. NAVIOT SINGH 04/05/10 DID
45 MIS MAHINDRA & MAHINDRA EIN
04-EXE-CIVIL-2010 EX84/10 | 2010 SER LTD. PRAHLAD SINGH 04/05/20 DID
053 201¢ : B 04/06/10 WITHDRAWN
22/04/20 SATISFIED
27104110 DID
=| =200 041120 —Al-OWED - -
: DR 21208 | 2609 SHYAM TANEJA {F 04/12A10 ALLOWED
:,'E-CIVIL 2010 'Eiﬁ ‘*‘z‘fi‘-lﬁg | 2008 SHYAR TANEIA  KRISHNA, KANTA 04712110 ALLOWED
B T | ST FINANGIAECONSUMER FIN'[ “PRAVEEN'RATMERRA G |-~~~ — - [ ~
12—EXE—CNIL.—2010 £X 55109 2609 IND LTD. ANR. 19/04/10 SATISFIED
53 | 13-EXE-CIVIL-2010 DR 260/09 | 2008 MALHOTRA TAILORS JAGDEEP SINGH 04/08/10 DID -
54 | 14-EXE-CWIL2010 DR 269/09 | 2009 - K.L.BAWEJA SANJAY MALHOTRA 24/04/20 ALLOWED
; : TRANSFER
55 ) : : CERTIFICATE
15-EXE-CIVIL-2010 EX62/10 | 2010 | CITI FINANCIAL CONSUMER | SATYEN MONDAL & ANR. 04/05/10 ISSUED
56 KURSHEED BEGUM NOOR SR
16-EXE-CIVIL-2010 EX64/10 | 2010 | CITI FINANCIAL CONSUMER MOHD 04/05/10 JSSUED
3 - . . . .- TRANSFER
57 . CERTIRICATE
17-EXE-CIVIL-2010 EX63/10 | 2010 | CITI FINANCIAL CONSUMER | SANGITA ADHIKARI & ANR. |  04/05/10 ISSUED
- MANSUKHEHA! M, e 2 8
18-EXE-CIVIL-2010 EX65/10 | 2010 | CITI FINANCIAL CONSUMER CHODVADIYA & ANR 04/05/10 ISSUED

&)




59 | 19-EXE-CIVIL-2010 DR 39/08 2008 SUMEDHA BHARDWAJ MANISH SAREEN & ANR 04/06/10 ALLOWED
60 | 20-EXE-CIVIL-2010 | DR 119/09/07 | 2007 MOHAN DASS PADMA WATI & ANR 19/04/10 DID
61| 21-EXE-CIVIL-2010 DR 956/08 | 2009 AMIT KASHYAP HAR! PRAKASH SHARMA 19/04/10 DID
62 | z2-EXE-CIVIL-2010 EX 4/10 2010 MIS AXIS BANK DEEPAK 20/0411.0 WITHDRAWN
63| 23-EXE-CIVIL-2010 DR 304/08 | 2009 RAKESH BANSAL RAJINDER KUMAR GUPTA 20104110 ALLOWED
64| 24-EXE-CIVIL-2010 EX 5009 20090 MIS GOLI FINANCE LTD. SURESH CHAND & ORS. 20104110 WITHDRAWN
65| 25-EXE-CIVIL-2010 DR 184/09 | 2009 SHEELA MEHTA SANTOSH DEVI 21/04/10 ALLOWED
66 | 26-EXE-CIVIL-2010 DR 179/00 | 2009 BHAG CHAND JAIN MADHU IKAUSHIK 21/04/10 ALLOWED
67 | 27-EXE-CIVIL-2010 DR 0B/08 | 2008 JAWAHAR LAL BRAHAM SINGH & ORS. 21/04/10 DID
68 | 28-EXE-CIVIL-2010 DR 180/09 | 2009 HEMANT KUMAR MADHU KAUSHIK 21/04/10 ALLOWED
69 | 29-EXE-CIVIL-2010 DR 181/09 | 2009 RAHUL BED) J.S.VOHRA & ANR 22/04/10 ALLOWED
70 — . | e M/S K.D.S. FASHIONS &
30-EXE-CIVIL=2010 | EX124/09. .| 200 __ JAMMU-DEVI.JAIN SPORTSIGEAR.&ANR 23/04/10 SATISEIED
7| 3LEXECIVILE2010 | SDR'Z68/09 H:2000%].  GUISHAN RAINMONGA 1 SANJAY:MALHOTRA 24104110 ALLOWED
£ A A s B MIS GALGOTIA BOOK ' CERTIFICATE
-=|- - B2EXECIVIL-2010... | —EX.40/09—+|-+2009:| -M/S ANJ-PRODUCTS PVT=LTD: -} -- —SOURCEPITD~ - - |- 26/04/20 .| - —-jssUED -
TRANSFER
73 L S . _— ‘ o | ] CERTIFICATE
33-EXE-CIVIL=2010 DR261/09 | 2000 RAJINDER KUMAR CHANDER GUPTA KHANNA'|  28/04110 ISSUED
ol B4EXECIVIL:2010. |- DRi159/00~+|=2008%|>~ - - ~SHYAMTANEJA - -|-"SANDEEP'GOE&ORS. | 04/12/10 ALLOWED
75| 35-EXE-CIVIL-2010 DR 165/09 | 2000 KALAWATI'SINGH PRAVEEN KUMAR CHAWLA |  odfasrio ALLOWED
76 | 36:EXE-CIVIL-2010 DR71/09 | 2000 SAROJDUREJA LAXMI:DEVI 16/04/10 ALLOWED
77|  37:EXE-CiVIL-2010 DR 76/08 :|.2000 SANJEEVIDUREJA LAXMLDEV] 16/04/10 ALLOWED
78 |  3B:EXE-CIVIL-2010 BR73109 | Zobe: ASHOK DUREJA _ LAXMI DEVI 16/04/10 ALLOWED
178 39EXECIVIL-2010 | DRI11109 | 2009 UNITED INDIAINS CO. SHAMA MEHRA & ORS. 04/07/10 DID
80 | A0-EXE-CIVIL2010 “DR17/08 =| 2008- "~ ROEINIKHULLAR JIA LAL BAJAJ & ORS, 04/09/10 ALLOWED
81| 41-EXECIVIL2010 DR 103/10. | 2010 RAMESH CHANDER DATTA BIRENDER SINGH RANA 15/04/10 DAW
82.| 42:EXECIVIL-2010 DR:200/09 | -2009" PRAMOD.BHUSHAN .. CHAMAN.SINGH . 16/04/10 - DNP
‘83 A5:EXEGIVIL-2010 | DRI44/09 | 2009 "SURIT'SINGH - HAREKISHAN SHARMA 16/04/10 ALLOWED
84| 44:EXECWIL-2010 DR 226/08 | 2009 PROMGD-BHUSHAN CHAMAN -SINGH 16/04/10 DISMISSED
85| 45:EXE-CiVIL-2010 | DR 264i00 .| 20007 | TRILOCHAN SINGH AMARJEET SINGH 16104110 ALLOWED
86 | 46-EXE-CIVIL-2010 DR 75/09 | 2009 NEETA DUREJA LAXMI DEVI 16/04/10 ALLOWED

K,




87 | 47-EXE-CIVIL-2010 DR 323/09 | 2009 CHAYA OMKAR CHANDER KHANNA 04/09/10 ALLOWED
88 DISMISSED IN
48-EXE-CIVIL-2010 DR 184/09 | 2009 SARWAN KUMAR KAMLA DEVI 2310410 DEFAULT
89 [ 49.EXE-CIVIL-2010 DR 278/09 | 2009 AMIT BANSAL & ORS. HARISH MATHUR 23/04/10 ALLOWED
90 | SD0-EXE-CIVIL-2010 DR 262/09 | 2009 DALJIT KAUR & ANR. RAJENDER GUPTA 23/04/10 ALLOWED
a1 CHEMICAL & METALLURGICAL
51-EXE-CIVIL-2010 DR 234/09 | 2009 DESIGN CO.LTD, MUKESH KANDHARI 16/04/10 ALLOWED
92 | 52-EXE-CIVIL-2010 DR 250/09 | 2009 CHAWLA PHOTOSTATS PREET NARANG & ORS. 23/04/10 ALLOWED
93| B3-EXE-CIVIL-2010 DR 173/09 | 2008 BALAM KUMAR BHATT RAJ RANI 23/04/10 ALLOWED
94 DISMISSED IN
54-EXE-CIVIL-2010 DR 121/09 | 2009 KRISHNA KANTA ANUJI KUMAR JAIN 23/04/10 DEFAULT
95| B5-EXE-CIVIL-2010 DR 280/69 | 2009 VIJAY INDER K SHARMA RAVI VERMA 23/04110 ALLOWED
96 o | , _ o . _ DISMISSED AS
1 BB-EXECIVIL-2010 | B MOKDP.-NASIM 1 -MOHDHUSSAIN'@BABAR .| 30/04/10 | WITHPRAWN
97+ - SE:EXECIVIEE2010° | "EXABIC " BHAN'SINGH . b CMANOHARIAL | 30/04/70. | COMPROMISE
ag!| EEEETITUL ' e IRV S o DISMISSED IN
7 |._S9-EXECIVIEZ2010. e sife e KRISHNADEVI ... |LBIMEAAGGARWALE.ORS...| _ 24/04f10__.]. ._DERAULT. .
99| BO-EXEEIVIE:2010 SAFIA SAIEED MIS'GEDORETOOLS I LTD. | 30/04/10 | SATISFIED
100] 61-EXECIVIE-2010 DR 4310 -| 22040~ L:B:CHATTERIEE MAN MOHAN-KAUR'& ORS. |  29/04f10 ALLOWED
1oz el v R RS, DRGURBACHENSINGH. 1. ... .. f = - =~
- B2EXE:CIVILE22010 - | - DR24/09-~[~2008™ KAILASH GARG & ORS. CHAUDHARY 30/04/10 ALLOWED

®




